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The Deputy MiBister of Community 
Development Panchayati Raj and Co-
operation (Shrt Sham. Dhar MIsra) : 

(a) and (b). The Minister for Food 
and Agriculture will lay on the table 
of the Sabha necessary information as 
soon as it is available. 

(c) No, Sir. Government had re-
cently set up a Committee on Coope-
rative Credit and a Working Group 
on Co-operative Farming. The reports 
of the Committl'" and of the Working 
Group as well as decisions of Gov-
ernment thereon had already been laid 
on the table of the Sabha. Steps arc 
now being takpn to implement these 
decisions. 

Promotion of Commercioll CI"rks on 
Howrah Division 

3290 J Shri Mohammad Elias: 
. L Shri Dinen Bhattacharya: 

Will the Minister of Railways l.){,. 

pleased to stu te: 

(a) wlwthl'r it is a fact that in the 
Howrah Dh'ision of the Eastern Rail-
ways many Commercial Clerks have 
not been promoted even after comple-
tion of 18 year., of service; :md 

<b) if so, the reason therdor': 

'fhe Dt'puty Minister in the Minis-
try of Railways (Shri Shahnawaz 
Khan): (a) and (b). Information is 
not readily available and will be laid 
on the table of the Sabha. 

Promotion of Commercial Clerks on 
Railways 

3291 .f Shri Mohammad Elias: 
. L Shrl Dinen Bhattacharya: 

Will the Minister of Railways be 
pleased to state: 

<al wheth"r it is a fact thHt after 
re-grouping of the Railways ail Zonal 
Railways are to follow an identical 
policy of promoting commercial 
clerks;, 

(bl whether it is a fact that the 
promotion of these commercial clerks 
is on the basis of seniority; 

(c) whether it is also a fact that the 
Eastern Railway authorities follow a 
differen t policy; and 

(d) if so, the details thereof? 

The Deputy Minister in the Minis-
try of Railways (Shr! Shahn'lwaz 
Khan): (a) to (d). Information is 
not readily available and will be laid 
on the tablt' nf th" Sabha. 

Legal Action Against Person for 
Supply of Fertilizers 

3292. Shri A. K. Gopalan: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether it is a fact that some 
people have been arrested in Bombay 
in connection with the supply of ferti-
lizers by their firm; 

(b) whether any charges have been 
framed and case is proceeding against 
them; and 

(e) if so. at what stage are the 
)lrOl'l'L'dings'! 

The Minister of State in the Ministry 
of Food and Agriculture (Dr. Ram 
Subhag Singh): (a) Yes. 

IL) and (e). The matter is still 
lIndc']" policC' investigation. 
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